
From

To,

Sub:

Ref:-

Memo NO.HC.VII-6/99

Copy to.

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vrr-6/es4l 7 o 1a

Shri Saptarshi Garg,

It.Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Abdul Hakim,

District & Sessions Judge,
Karbi Anglong, Diphu

rh
Dated Guwahati tf'" L !

Headquarter leave permission.

You r letter No. DJ KIy'646 U202t, dtd. 25. I t.2O2t.

November,2021.

Sir,

With reference to the above, I am dlrected to inform you that you

have been granted station leave permission, with your official vehicle, at your
own cost, from the evening of 26,L,-,2O2L, till the morning ol Zg.Ll,ZO21-,
before court hours, as prayed for. Further, the Addl. District & Sessions Judge,

Karbi Anglong, Diphu and in his absence the next senior most Judicial officer at the

station shall remain in charge of your Court and office in your absence.

Yours faithfully,

SA'I'

JT.REGISTRAR ffIGIIANCE)

r611l r datedL''lt'>n4

\u
1. The Poect Manager, Gauhati High Court.

t
LAN


